
LIST OF CASES REGISTERED IN HIGH COURT, APPELLATE SIDE, CALCUTTA ON 27.05.2021

Sl No. Case No. Cause Title

1 WPA(P)/152/2021 27-05-2021

2 MAT/559/2021 27-05-2021

3 MAT/560/2021 27-05-2021

4 CRM/3796/2021 27-05-2021

5 CRM/3797/2021 27-05-2021

6 WPA/10528/2021 27-05-2021

7 WPA/10529/2021 27-05-2021

Date of 
Registration

SHUVRO PROKASH LAHIRI  VS  UNION OF INDIA AND 
ORS.

Advocate:

MD AALEDUR SEKH AND ORS  VS  STATE OF WEST 
BENGAL AND ORS.

Advocate: DIPANKAR PAL

MD AALEDUR SEKH AND ORS  VS  STATE OF WEST 
BENGAL AND ORS.

Advocate: DIPANKAR PAL

SANJAY BHUNIA  VS  STATE OF WEST BENGAL

Advocate: SUMAN DE

NURI BEGAM@NURANNESHA BEGAM  VS  STATE OF 
WEST BENGAL

Advocate: JUIN DUTTA CHAKRABORTY

UTKARSH INDIA LIMITED AND ANR  VS  CENTRAL 
COALFIELD LTD. AND ANR

Advocate: DWIPRAJ BASU

PRITAM MONDAL  VS  STATE OF WEST BENGAL AND 
ORS.

Advocate: SAHEB BANERJEE
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